
CENTRAL ADMINISTRATIVE TRIBUNAL, PRINCIPAL BENCH 

':P 	Ju ,. 4J. 	2003 iii 
01A No 236/2oo2 

New Deili this the 11th day of February, 2004. 

HON ' ELF MR 	V <.. MAJO IRA ., VI CE CIA I rI'i'! C A 
HON DLE MR SHANKER RAJU , •iE•:HBER ( JUL) 101 AL ) 

I Jahdev Pr aaad 
3/c' Sri. Bulagi 
P/u D--3 70,, Ganesh Najar 
Delhi92. 

Jhr .1 Vinod Kumar 3harm3. 
3/u L,teSri Kr ishari Kunar 
P/u 133 • Kucha K h i lal RL&O, 

1411.1. FJazar,  , 3it;arai De1hi6 

/h I Mohinder SlitOh, 
3/u Shr I. Kishan Lal 
P/u 371 • Lw ce r Road ii mar pu i 

Us I Iii 

4. :Eir J. 	L'EIL'.j 	Ii.j 
3/u Pan dl I Ne L RSITI S ha I ma 
P/c' G'154 Sr iniwaspui I 
Ne w Del. hi 

5, 	 hr I Muhinder Pathak 
3/u Late Shr I Ha dar I Lal Pathak 
P/u 0 ' 93, Mohan Gal den 
Uttam Naclar , New Del hi 

5. ardar 3injh. 
3/u Late Shr 5. Rlarri Nar ash 
P/u 41/183, Jan La F Ia La, 
Bhero Road, Nlew Delhi 

7. 	 ShrI 	 Prasad,  
3/u Late Shr I ShS.v Kumat 
P/u 521E, Gall No.4 • Pram Gall, 
Babarpur Shahdara, Delhi 

S. 	 Shr I Bhajati Pr asad, 
3/u Late Shri EacIi Ram Notiyal 
P/u 153 S • C-1 Mayu r Vi ha r 
r'haçje'3, Delhi 96, 

Shr I 3huvneai"ivar 
3/u Late Shr I Bawar L:as 
P/u 108"J , Gal I Nu .2 • La<mi Naciar E:t 
DelhI"92 

Shr I Nazi r Sin'Jh Yadav 
i... 	.'I__. 	 / 	- 

.Dll J. NaJ r'UUlctl , 

P/u H,NoE---125, 3ectc'r9, 
Vij ay Nacjai ,, Gaziabacl(IJP) 

Hr' - 	 . ,, 	.. 	- 	• 
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11, 	Shi i Jai 3Iiankc&i Pr asad 
3/c' 3 h 	a iacju r Pam 
P/s H..No. D400, KidLa1 Najar 
East Ne w Delhi. 

12 	 Sri Pam Pal 3inh., 
Shr I Dancjar Einçjh, 

R/o Hi4o42/N, Sea Naar, 
New Delhi. 

3hr I Kanti 3aaroop Shariria,, 
3/3 Shri Adai Pi asad, 
R/o Fiat No..116 Pocket C, LIG Flat, 
East Loni Road, Shahdara, Delhi. 

Shri Mohar Chand, 
3/a Shr I Chet Raiii, 

-' 	I 	 .L. Vii. iaj 	.i iai pui • Nuavtdd., - 1 U.L Ashararri, 
.~. .I/ 	fl Gai a 

1.3. 	3h1 i Braharr Sir'ih, 
3/o 3Iiri, DarijavSinjlt, 
R/o Vii laçje Basti lutt:i Har Ipu r 
post Basti, Distt, 6hajpat(UP). 
Delhi- - 92. 	 Appl icants 

(By. Adv':cate - None) 

-'Versus---' 

ShriPawan Chopri, 
tL:l L a r y, H i n i s t r y 

Shastri Bhaan, New Deihi--1. 

Shri Uday Sahay, DDG(A), 
Office of D.G. All India Radio, 
Akashan I Bhaan • Par I lament Street 
Ne Delhi. 

Shri Viiyan Prakash, 
Chief Encjirieer 
Clvii Construction Wing, 
Al]. India Radio, 
Sooc hri a B Iiaan 
Lodi Road Complex, 
Nei Delhi. 

-Cont.eiriners/Respondents 

M. Advocate Ms Chetna Pact, proxy for Sh M K Bharda3 

QRQQR (QLli 

h9J11LLY..J_tiI.QtL i 4ILL1. 

None present on behalf of applicants even on 

the 	previous date of 	hea v ing, I 	e. 28,1,2004. 	Learned 

I::r 0xy 	counsel for respcn den L S 	stated 	that 	ave r 	time 



/ 

allowance has been paid to applicants except Shri S'ardar 

Sinçjh 	Shr i Bhuvenshwar and Si Brahm Singh who were not 

eligible for over time allowance as there is no award in 

their favour 	cknowledgment of amounts and check have 

also been filed with the compliance affidavit. Respondents 

have caused delay in implementing orders of this Tribunal 

for which they have tendered unconditional apology. 

2. in our 	considered 	view, 	substantial 

compliance of directions of this court contained in 	c rder 

dated 	19.52003 has been made. The contempt 	proceedings 

are,thus, dropped. Notices to 	the 	respondents 	are 

discharged. If any 	of 	the applicants 	still 	remains 

aggrieved, he shall 	have liberty 	for 	recourse 	to 

appropriate legal proceedings. 

(Shanker Raju) 
Member (3) 
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Lfl~ 
(VK Majotra) 
ViceChairman () 

1I.7-.ot,1 


